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NOTICE 

To avoid assemblage of persons and ensure that there is no crowd in the Court Rooms, 

Corridors, alleys and premises of this Appellate Tribunal, it is deemed appropriate to restrict 

the entry of people. It is, therefore, provided that only appeals arising under the Insolvency 

and Bankruptcy Code, 2016 will be listed for hearing. All Company Appeals, Competition 

Appeals, Contempt Petitions and Review Applications etc. likely to be listed between 17th 

March, 2020 to 31st March, 2020 will be taken up after 17th April, 2020 and such listing will 

be separately notified. 

Urgent fresh matters may be mentioned before the Hon’ble Acting Chairperson. Such 

mentioning shall not be done by more than four Advocates at 10:30 A.M.  Mentioning if 

exceeds four, may be made at 12.00 Noon. The Bar Members shall be requested to dissuade 

their clients from appearing in person. All Benches will rise at 1:00 PM on each date during 

the aforesaid period. Filing will be accepted up to 01:00 P.M. only and all concerned shall 

ensure that all defects are removed before 01:00 P.M. 

 By the order of Hon’ble Acting Chairperson 
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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 19.03.2020 (THURSDAY) 

COURT - III 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. V. P. Singh, Member (Technical) 

and Hon’ble Mr. Alok Srivastava, Member (Technical) 

 

For Judgment 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 77 of  

2020 
 

Laxmi Pat Surana 

Vs. 

Union Bank of India 
 
 

Sandeep Nagar  
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10:50 AM 
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 
 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 80 of  

2020 
 

 

Markand Adhikari  

Vs. 

Central Bank of India 

 

Vidya Prabhakaran 

Khurana 

O.P. Gaggar-R1 

2.  Comp. App. (AT) 

(Ins) No. 816 of 

2019 

 

Shapoorji Pallonji & Co. Pvt. Ltd. 

Vs. 

Korba West Power Company Ltd. & 

Ors. 

 

Sonali Jaitley 

Bakhshi 

Manmeet Singh-R2 

3.  Comp. App. (AT) 

(Ins) No. 1020 of 

2019 

Ankit Goyat  

Vs. 

Sunita Agarwal & Anr. 
 

 
 

Ankur Garg Vinod Chaurasia-

R2 

4.  Comp. App. (AT) 

(Ins) No. 1241 of 

2019 

Power Chem Plast Ltd. 

Vs. 

Batra Plywood Industries Pvt. Ltd. 
 
 

Ashim Aggarwal Rohit Sharma-R1 

5.  Comp. App. (AT) 

(Ins) No. 1360 of 

2019 

Embee Software Pvt. Ltd. 

Vs. 

IDS Next Business Solutions Pvt. Ltd. 
 
 

Lzafeer Ahmad B.F. Goutham 

Shivshankar 

6.  Comp. App. (AT) 

(Ins) No. 1446 of 

2019 

 

MB Power (Madhya Pradesh) Ltd. 

Vs. 

Savan Godiawala 

Liquidator of Lanco Infratech Ltd. 
 
 

Varsha Banerjee Vaijayant Paliwal 

 

For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 389 of 

2018 

 

Anil Kohli, 

R.P. for DunarFoods Ltd. 

Vs. 

Directorate of Enforcement & Anr. 

 

Abhishek Anand R.K. Mishra  

(R-DOE), 

Sandeep Bisht -(R-

NSE) 

8.  Comp. App (AT) 

(Ins) No. 82 of 

2017 

 

J.K. Jute Mill Mazdoor Morcha 

Vs. 

Juggilal Kamlapat Jute Mill Company 

Ltd. 

 

Nishat Ahmed Abhijeet Sinha 

Tarun Mehta 

C. S. Chauhan 

9.  Comp. App. (AT) 

(Ins) No. 752 of 

2019 
 

Andal Bonumalla. 

Vs. 

Tomato Trading LLP & Ors. 

 
 

Bommineni 

Vivekananda 

Piyush Bhardwaj 

 
 

Note: The Court will not sit after 01:00 PM. 
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